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T3, 947(31).—TST A AR TfAaw, 2019 (2019 F7 30) T &TeT 5 FT ITETT (1)
AT qfd T 8 T TR (1) F ATHAIT H, FEA AL F o TEa A, ALTH. & GArw
21.03.2025 & 03.10.2025 TF LA AEAT AR H7 T=a [gw &Far g 3w o af=a, a8
AT ATTRT F FT H IAhT bl q TTATHI(h 0l Tk At T 3w 03.10.2025 § 0T UH I =hi
ST o T ST2aT SRTer STaeny, T ST AT 92l 2l J&T 1347 g 3T =6 TS 9Rd d3h1, Taresy i
TIRETE FEITOT HATAT shl ATIGAAT HEAT F1.37. 3260 (), faditha 24 v, 2020 # vagrr Rafeed
Terrere FRaT STaT 2

I SATEEAT | 91T (6) F T 9 Mferfaa G gidestoa BT ST, st -

“(6) &TT 8 FT ITLATT (1) F e, TEIA AT SATART A=ETAT F A= o0, S47 o A= BFfAfEe g,
&A1 03.10.2025 5 T U a9 il AT F {70 STAT ST araent ash, 1 |7 92t 21, Faeh B sra
EF
ofT T AT, LA

[®T. €. V.11013/01/2019uw<Hi/mws-|]
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e : g ATIGEAT ARG F TSI, AATIROT | F, FLA1. 3260(3), A 24 Fdaw, 2020 F qedi=
TeRTTOTT T T2 of T 37 ifaw Hetrer &, 1.3, 2036 (31), fa7 28 wE, 2021 F Frer foham 47 o)

MINISTRY OF HEALTH AND FAMILY WELFARE
(Department of Health and Family Welfare)
NOTIFICATION
New Delhi, the 19th February, 2026

S.0. 947(E).—In pursuance of sub-section (1) of section 8 read with sub-section (1) of section 5 of the
National Medical Commission Act, 2019 (30 of 2019), the Central Government has appointed Shri. Raghav Langer,
IAS as Secretary of the National Medical Commission on 21.03.2025 upto 03.10.2025 and now extended the
combined tenure of central deputation tenure as Secretary, NMC for a period of one year beyond 03.10.2025 or until
further orders, whichever is earlier and for that purpose, hereby makes the following further amendment in the
notification of the Government of India, in the Ministry of Health and Family Welfare number S.O. 3260(E), dated the
24™ September, 2020.

In the said notification, for paragraph (6), the following paragraph shall be substituted, namely: -

“(6) Under sub-section (1) of section 8, the Secretary of the Secretariat for the National Medical Commission, as
specified below, is appointed for a period of one year beyond 03.10.2025 or until further orders, whichever is earlier:

Shri. Raghav Langer, 1AS".
[F. No. V.11013/01/2019MEP/ME-I]
VINOD KOTWAL, Addl Secy.

Note : The principal notification was published in the Gazette of India, Extraordinary, vide number S.O. 3260(E),
dated 24th September, 2020 and last amended vide number S.0 2036 (E), dated the 28™ May, 2021.
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